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In partial modification of Court’s earlier Notification being No. 

4490 R  (J.S.) dated 14.05.10,  the name of Firoza Khatoon  is hereby 

placed at Sl. No. 55 instead of Serial No. 78 i.e. in between Shri Pulak 

Kumar Tewari  and  Shri  Somnath Mukherjee  in  the  list  containing 

135 Judicial Officers and the position of the officers from Sl. No. 55  

to Sl. No. 77 stands modified to this effect accordingly. 

 
 
                        By order, 
           

Sd/- 
  Subal Baidya 

   Registrar (Judicial Service)  
  

 
 


